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a circular saying that the private importers
should not charge more than 3 a per cent, and
that this includes the godown rent and the
bank charges?

Oral Answers

SHRI N, KANUNGO: The Government
have issued instructions that the over-all
margin should not exceed 35 per cent, and the
State Trading Corporation has adhered to it.

Suri BABUBHAI CHINAI: May I know
whether in view of the circular of the
Government tliat not more than 3i per cent,
should be charged as stated by the hon.
Minister of Commerce, the State Trading
Corporation is charging 34 per cent, and
whether the bank charges and the godown
rent are included in this 3J per cent.?

SHRI N. KANUNGO: Well, I have no
information about the particular item, that is
the bank charge. But from the papers I have. 1
find that the State Trading Corporation has
not bfen charging more than 3'5S per cent. as
directed by the Government.

SHRI BABUBHAI CHINAL In view of the
fact that the hon. Minister has no information,
will he be kind enough to find out if there is
any discrimination in charging the bank rate
and the godown rent and if so, will he rectify
the same?

SHRIN. KANUNGQO: I shall look into it.

SHRI B'. K P. SINHA: May I know what
proportion of these imports is allotted to the
domestic utensils industry?

SHRI MANUBHAI SHAH: As far as the
copper imports are concerned, small-scale
industries are receiving about twelve
thousand tons per year for the domestic
utensils industry and the rest goes for
industrial use.

SHRI MAHESWAR NAIK: May I know
whether the Government would explore the
possibility of making India self-sufficient as
regards the supply of copper?
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SHRI MANUBHAI SHAH: Yes, Sir.
Several efforts are being made and we are
doubling the Ghatsila Copper plant which is
producing eight thousand tons today and it
will produce sixteen thousand tons after a few
years. Government is also thinking of
establishing another unit in the Khetri mines
with a capacity of twenty thousand tons. Of
course, both these smelters put together also,
would not reach more .than 40 to 50 per cent,
of our requirements.
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*602 SHRI RAM SAHALI: Will the Minister
of COMMERCE AND INDUSTRY be pleased tor
state:

(a) whalj decision has been taken by
Government in respect of the demand of
the Nahan Foundry Limited, Nahan for the
grant of a further capital of Rs. 10 lakhs; and

(b) whether any arrangement for
supervision has been made to ensure better
production by the factory in future?]

THE MINISTER ofF INDUSTRY (SHRI
MANUBHAI SHAH): (a) and (b), A statement is
laid on the Table of the House.

STATEMENT

(a) The request of Nahan Foundry Ltd. to
increase its capita] by Rs. 10

t[ ] English translation.
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lakhs has been accepted in principle by
Government. Suitable action is being taken.

[8 SEP.

(b) A works inspection wing has been
created in the Foundry, and it is functioning,
under the direct control of the General
Manager. The products manufactured are
inspected by this Wing at every stage of
manufacture. Two technical officers of the
supervisory cadre have been appointed.
Testing equipments have been installed and a
chemical laboratory is also functioning.
Further, a permanent technical advisory com-
mittee consisting of five members has been
formed to advise on the development of the

Foundry.
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*603. SHRI RAM SAHAIL: Will the
Minister of INFORMATION AND BROADCASTING
be pleased to state whether there is any
scheme under Government's consideration for
fixing the licence fee according to the price of
radio set? If so, what are its outlines?]

THE PARLIAMENTARY SECRETARY
TO THE MINISTER oF INFORMATION AND
BROADCASTING (SHRI G. RAJAGOPALAN) :
Yes. Government propose to charge a reduced
licence fee for radio sets costing not more
than 100 or 120 rupees. The exact limit of
price and the details of implementing the
scheme are under consideration.
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